
File No.QA-11023/9/2022-RAKU-FSSAI 

F. No. QA-11023/9/2022-RARD-FSSAI (E-4935) 

Food Safety and Standards Authority of India 

(A Statutory Authority established under the Food Safety & Standards Act, 2006) 

(Quality Assurance Division) 
qhsyy, hlcl Rls, ý R-110002 

FDA Bhawan, Kotla Road, New Dclhi - 110002 

MT}RWOrder 

fMica/Dated, 13 Dccember, ?oR? 

Subject: QR Code on test reports issucd for Fortified rice (FR), Fortified Rice kernel 
(FRK) & Vitamin Premix for FRK -reg 

In continuation to the order bearing file no QA-11023/9/2022-RARD-FSSA-Part( 1 ) 
(E-8226) dated 31st October 2023, IEC-34011/1/2021-1EC-FSSAI-Part(6) datcd 08h Nov, 
2023 and QA-11023/9/2022-RARD-FSSAI (C No,-4935) dated 16h Nov 2023, whercin all 
FSSAI notified laboratories approved for testing of Fortificd rice (FR), Fortificd Rice kemel 
(FRK) and Vitamin premix for Fortified rice kermel were directed to mandatorily upload the 
test reports of samples of FR, FRK and Vitamin premix for FRK on INFoLNET portal and 
FoSCoS portal. 

2. In this regard, all the FSSAI notificd laboratorics approved by FSSAI for testing of 
Fortificd ricc (FR), Fortificd Ricc kerncl (FRK) & Vitamin Premix for FRK arc dirccted to 
provide QR code on all test reports issucd by them which can bc scanncd using any QR 
scanning application availablc on mobilc/any devicc to authcnticate and reproduce the test 
report onlinc. The samc was communicated by NABI. vide order datcd 18/05/2021 (copy 
attached). 

3. This issues with thc approval of Compctent Authority. Digitally Signed by Sweety 
Behera 
Date: 13-12-2023 18:38:52 

Reason: Approved 

(Sweety Behera) 

Director (QA) 
FSSAI, New Delhi 



To (Through email): 

File No.QA-11U23/9/2022-RARD-FSSAI 

1. The Secretary, Department of Food & PD, Ministry of Consumcr A ffairs, Food and Public 
Distribution, Krishi Bhawan, Ncw Dclhi - 110001. 
2. The Chairman & Managing Director, Food Corporation of India, Hcadquarters, New Delhi 
-110001 
3. All Food Safety Commissioncrs 
4. Regional Directors, FSSAI 

5. All FSSAI notified laboratorics 
6. CEO, NABL 
Copy for information to (Through email): 
1. PS to Chairperson, FSSAI, New Delhi 
2. PS to CEO, FSSAI, New Delhi 
3. ED (RCD), FSSAI, New Delhi 
4. CITO FSSAI, New Delhi-for upload on the FSSAI website 











User Manual for uploading Lab Test Report 

 

Step1: Login to the FoSCoS account and navigate to the "Upload Six Monthly Lab Testing 

Report" option in the left menu panel, then click "Proceed." 

 

 

 

Step 2: Then click on the green button labelled "Upload Six Monthly Lab Testing Report" 

 

 

 

 

  



Step 3: Select the Financial Year and Session as demonstrated below, and then scroll 

down. 

 

 

Step 4: Once you've scrolled down, you will find the option of “View & Upload Report” 

against the FRK and Premix of FRK. Click on "View & Upload Report" 

 

 

 

 

 

 

  



Step 5: Enter the necessary information for your report as shown below. 

 

 

Step 6: After clicking "Add Report," you will notice the added report displayed in a row, 

as illustrated below. You have the option to delete it before making the final submission. 

Finally, click on "Submit." 

 

 

 



Step 7: Once you've submitted the reports, you can access the submitted reports in the 

"Upload Six Monthly Lab Testing Report" section on the left menu panel. You can repeat 

the same procedure to add multiple reports for the same product. 

 

 



 
QA-11023/9/2022-RARD-FSSAI (C No.-4935)

भारतीय खाद्य सुरक्षा और मानक प्राधिकरण
Food Safety and Standards Authority of India

(खाद्य सुरक्षा और मानक अधिनियम २००६ के  तहत स्थापित वैधानिक प्राधिकरण)
(A Statutory Authority established under Food Safety & Standards Act, 2006)

(गुणवत्ता आश्वासन प्रभाग)
(Quality Assurance Division)

एफ.डी.ए. भवन, कोटला रोड, नई दिल्ली- ११०००२
FDA Bhawan, Kotla Road, New Delhi-110002

 
 Dated:16th November,2023

 
ORDER
 

Subject: Mandatory uploading of the test reports with source of iron in Fortified
rice (FR), Fortified Rice kernel (FRK) & Vitamin Premix for FRK samples on the
InFoLNet portal by FSSAI approved laboratories-reg.
 
1. In continuation to the order bearing file no. QA-11023/9/2022-RARD-FSSAI-Part (1)

(E-8226) dated 31st October 2023, as per Regulation 9 (h) of the Food Safety and
Standards (Recognition and Notification of the laboratories) Regulations 2018, it  is
mandatory for all  the FSSAI notified laboratories to upload the test reports on the
online platform (InfoLnet) of food authority. 

2. In this regard, all the FSSAI notified laboratories approved by FSSAI for testing
of Fortified rice (FR), Fortified Rice kernel (FRK) & Vitamin Premix for FRK
shall  clearly  mention  the  source  of  iron  in  test  reports  and shall upload
these test  reports  on  the  InfoLNet  portal  immediately  after  completion  of
analysis on real time basis. 

3. The test  report  will  be  considered  invalid,  if  the  source of  iron  is  not  mentioned
therein. 

4. Further, it is directed that all Governmental food control authorities, or  professionals
themselves  (self-inspection  performed by  producers  and/or  traders),  officials  from
Department of Food and Public Distribution (DFPD), Food Corporation of India (FCI)
shall mention the source of iron in the forwarding letter/ sample request form. 

5. This issues with the approval of Competent Authority. 
 

 

स्वीटीबेहेरा
Sweety Behera
निदेशक/Director
(गुणवत्ताआश्वाशन)

(Quality Assurance)
 

To (Through email):

1. The Secretary, Department of Food & PD, Ministry of Consumer Affairs, Food
and Public Distribution, Krishi Bhawan, New Delhi - 110001.
2. The Chairman & Managing Director, Food Corporation of India, Headquarters,

File No.QA-11023/9/2022-RARD-FSSAI



New Delhi - 110001
3. All Food Safety Commissioners
4. Regional Directors, FSSAI
5. All FSSAI notified laboratories 
 
Copy for information to (Through email):
 
1. PS to Chairperson, FSSAI, New Delhi
2. PS to CEO, FSSAI, New Delhi
3. ED (RCD), FSSAI, New Delhi
4. Director (Imports), FSSAI, New Delhi
5. CITO FSSAI, New Delhi-for upload on the FSSAI website
 

File No.QA-11023/9/2022-RARD-FSSAI



 

 

 

18/05/2021 

 

QR Code on the Test Reports / Calibration Certificates 

Labs should provide QR code on all test reports/calibration certificates issued 
which can be scanned using any QR scanning application available on mobile / 
any devices to authenticate and reproduce the test report/calibration certificate 
online.  

This will prevent the manipulation of test results/calibration data & the 
circulation of forged test report/calibration certificate in the market. Interest of 
the consumer / end user of the product and the reputation /Image of the lab are 
also protected.  

                                                                                                          

N.Venkateswaran 
CEO, NABL 

 

 

 

 
 

 

  

 

 


